THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Wednesday,11th September 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/7245/2016 UNION OF INDIA and 4 ORS MR.S C KEYALASSTT.S.G.I
Versus MRS. A GAYAN
PARTHA SARATHI ROY
2 WP(C)/4872/2021 NABA KANTA BORDOLOI MR. N HOQUE SC, HIGHER EDU
Versus MD. S HUDA
THE STATE OF ASSAM AND 3 ORS. MD. ARIF
3 WP(C)/4337/2022 M/S LAXMI MOTORS MR. T BARUAH SC, NHAI
Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 5 ORS
4 WP(C)/7512/2023 AMINUL ISLAM MR. M R KHANDAKAR SC, SEC. EDU.
Versus
THE STATE OF ASSAM AND 4 ORS
5 WP(C)/327/2024 RABIUL HAQUE MD S HOQUE SC, FOREST
Versus MR. M DEKA MR. S BARUAH, SC, PCBA
THE STATE OF ASSAM AND 4 ORS
WITH
L.A.(Civil)/2694/2024 RABIUL HAQUE MD S HOQUE SC, FOREST
in WP(C)/327/2024 Versus MR. M DEKA MR. S BARUAH, SC, PCBA

THE STATE OF ASSAM AND 4 ORS

LEAVE NOTE OF ADVOCATES FOR 11/09/2024

00 N O Ul b W N B

MR S SARMA 16-07-2024 To  15-09-2024
MS. N M DEKA 17-07-2024 To  20-12-2024
MR. ) P SHARMA 19-08-2024 To  15-09-2024
MR. A MANNAF 27-08-2024 To  13-09-2024
MR. U K BORTHAKUR 28-08-2024 To  12-09-2024
MR. N SHARMA 09-09-2024 To  22-09-2024
MD. | HUSSAIN 09-09-2024 To  13-09-2024
MR. R K BHATRA 15-09-2024 To  20-09-2024
MR D C K HAZARIKA 09-09-2024 To  12-09-2024
MR. P P BARUAH 13-09-2024 To  20-09-2024
MR. S K SAHARIAH 10-09-2024 To  21-10-2024
MR P C DEY 12-09-2024 To  13-09-2024
MS. B CHOWDHURY 11-09-2024 To  12-09-2024

1/2


https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010031542016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010143042021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109532022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010288382023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010011132024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178792024

MS. B M CHETRI
MR. M SARANIA
MR. P MAHANTA
MR. V K CHOPRA

11-09-2024
12-09-2024
13-09-2024
23-09-2024

To
To
To
To

06-11-2024
12-09-2024
14-09-2024
24-09-2024

2/2



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Wednesday,11th September 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:
JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/5503/2017 SHOHIDUR ISLAM MR. B K MISHRA GA, ASSAM
CAVT. NO. 1183/2017 Versus MD. S ISLAM MR. A K HUSSAIN
THE STATE OF ASSAM and 9 ORS. MR A HAWARI FOR CAVEATOR
2 WP(C)/1253/2022 M/S SAGA PESTICIDE PVT LTD MR. U K NAIR SC, AGRI. DEPARTMENT
Versus MR. K P PATHAK
THE STATE OF ASSAM AND 5 ORS MS S SARMA HAZARIKA
MS N NEWME
3 WP(C)/3700/2022 MOZIDUL HOQUE MR. M ALI GA, ASSAM
Versus MR. R ISLAM
THE STATE OF ASSAM AND 3 ORS
4  WP(C)/7140/2022 TINKU SOM MR. S CHAMARIA GA, ASSAM
Versus MR A N SARMAH
THE DIRECTOR GENERAL OF POLICE AND MR M M ZAMAN
3 ORS.
5 WP(C)/7766/2022 PABITRA KUMAR PATHAK MS S CHAKRABORTY MR D KALITA (R-
Versus 4,7,14,25,31,22,23,
THE STATE OF ASSAM AND 31 ORS. 26,11,20,5,12,17,28,15,6,9,10,
16,29,24,13,18,30)
GA, ASSAM

MR B PRASAD (R-
4,7,14,25,31,22,23,
26,11,20,5,12,17,28,15,6,9,10,
16,29,24,13,18,30)

LEAVE NOTE OF ADVOCATES FOR 11/09/2024

MR S SARMA 16-07-2024 To  15-09-2024
MS. N M DEKA 17-07-2024 To  20-12-2024
MR. ) P SHARMA 19-08-2024 To  15-09-2024
MR. A MANNAF 27-08-2024 To  13-09-2024
MR. U K BORTHAKUR 28-08-2024 To  12-09-2024
MR. N SHARMA 09-09-2024 To  22-09-2024
MD. | HUSSAIN 09-09-2024 To  13-09-2024
MR. R K BHATRA 15-09-2024 To  20-09-2024
MR D C K HAZARIKA 09-09-2024 To  12-09-2024
MR. P P BARUAH 13-09-2024 To  20-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010038722017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010034582022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010106882022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228302022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227212022

MR. S K SAHARIAH
MR P C DEY

MS. B CHOWDHURY
MS. B M CHETRI
MR. M SARANIA
MR. P MAHANTA
MR. V K CHOPRA

10-09-2024
12-09-2024
11-09-2024
11-09-2024
12-09-2024
13-09-2024
23-09-2024

To
To
To
To
To
To
To

21-10-2024
13-09-2024
12-09-2024
06-11-2024
12-09-2024
14-09-2024
24-09-2024

2/2



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Wednesday,11th September 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
CRP/221/2016 ANOWARUDDIN WAKF ESTATE MR.R HUSSAIN MR Z ALAM
Versus MR.S DAS MS. S NAZNEEN
SRI BIPIN DEY and 6 ORS MR.A DAS MR. S K DAHAL
MS.M BORDOLOI
MR.N | KHAN
MR.) DEKA
MR.G MISHRA
CRP/230/2017 ANOWARUDDIN WAKF ESTATE MR.R HUSSAIN MR Z ALAM(R-2)
Versus MR.S DAS MR. S M BARUAH (R-7)
BIPIN DEY and 6 ORS. MR.A DAS MS. S NAZNEEN (R-2)
MS.M BORDOLOI MR. S K DAHAL (R-2)
MR.N | KHAN
CRP/51/2018 ALAKANANDA BORA MR. P KHATANIAR MR. R K DUTTA (R6 & 7)
Versus MS. P TALUKDAR MR. U ] SAIKIA (R6 & 7)

JAYMATI SHAH AND 11 ORS.

MRS. N RAHMAN

MR G RAHUL (R5)
MR. D P BORAH (R5)
MS ) DAS (R6 & 7)
MR. H C SARMA (R8)
MR. H A AHMED (R8)

Cont.Cas(C)/281/2024 FAZAL ALI MR. M R KHANDAKAR
Versus MR. A ROHMAN
SURANJANA SENAPATI
WP(C)/2880/2024 DASI RAM DEKA MR. ] SARMAH SC, SEC. EDU.
Versus
THE STATE OF ASSAM AND 5 ORS
LEAVE NOTE OF ADVOCATES FOR 11/09/2024
1) MR S SARMA 16-07-2024 To 15-09-2024
2) MS. N M DEKA 17-07-2024 To 20-12-2024
3) MR. ] P SHARMA 19-08-2024 To 15-09-2024
4) MR. A MANNAF 27-08-2024 To 13-09-2024
5) MR. U K BORTHAKUR 28-08-2024 To 12-09-2024
6) MR. N SHARMA 09-09-2024 To 22-09-2024
7) MD. | HUSSAIN 09-09-2024 To 13-09-2024
8) MR. R K BHATRA 15-09-2024 To 20-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010114562016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135812017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010101282018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010104632024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109182024

MR D C K HAZARIKA
MR. P P BARUAH
MR. S K SAHARIAH
MR P C DEY

MS. B CHOWDHURY
MS. B M CHETRI
MR. M SARANIA

MR. P MAHANTA
MR. V K CHOPRA

09-09-2024
13-09-2024
10-09-2024
12-09-2024
11-09-2024
11-09-2024
12-09-2024
13-09-2024
23-09-2024

To
To
To
To
To
To
To
To
To

12-09-2024
20-09-2024
21-10-2024
13-09-2024
12-09-2024
06-11-2024
12-09-2024
14-09-2024
24-09-2024
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